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Disappearance of a Sblp from C8lcntta 
Port 

-445. SHRI SHRI CHAND GOYAL: 
SHRI P. VISWAMBHARAN : 

Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state: 

(a) whether it is a fact tbat a Hona-
Kong based sbip disappeared from the 
Calcutta port in May last witbout proper 
release orders ; 

(b) whether there were Chinese national. 
on boaril the ship who .... ere carryin. Itocks 
of fire arms and Maoist literature; 

ec) whether the consignments were for 
a Calcutta firm and, if so, the name or the 
firm; and 

(d) the steps taken to discover the 
irregularity and the action taken 8gainst 
erring Officers ? 

THE MINISTER OF PARLIAMENT-
ARY AFFAIRS, AND SHIPPING AND 
TRANSPORT (SHRI RAGHU RAMAIAH): 
(a) to (d). The matter concerns the ministry 
of Finance who are collecting the required 
information. This will be laid on the Table 
of tbe Sabha as soon al possible. 

Curtailment of Canal Waler Supply to 
Fullka and Abohar by Punjab 

Go,ernment 

-446. SHRI SHRI GOPAL SABOO : 
SHRI RAGHUVIR SINGH 

SHASTRI: 
SHRI RAM CHARAN : 
SHRI SHIV CHARAN LAL : 
SHRI SHIV KUMAR 

SHASTRI: 
Will the MinIster of HOME AFFAIRS 

be pleated to ,tate: 
(a) whether it is a ract that the Punjab 

Government have considerably curtailed 
~D l w.tor supply to Ibl' FaziJka anI! 
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Abohar areas after the Central Government 
awarded Fazilka and Abohar areas to 
H.ryana in lieu of Chandisarh ; 

(h) whether It Is also a fact that the 
Pun ah Government have IDforeed Punjahi 
as the sole medium of instruction in schools 
and colleles which has compelled the parents 
to send their children for studies to other 
plaoes ; 

(c) whether it is furtber a fact that the 
development activities like electrification of 
villale, conltruction of roada etc. have been 
held up ; and 

(d) if so, the steps taken by the Central 
Government to redreas the grievances of the 
people of that area and to do justiee to 
them? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS, AND 
MINISTER OF STATE, DEPARTMENTS 
OF ELECTRONICS AND SCIENTIFIC 
AND INDUSTRIAL RESEARCH (SHRI 
K C. PANT) : (a) and (c). No Sir. On 
tbe other hand when such complaints were 
recently broulht to the notice of the Punjab 
Government, they have denied that these 
areas are being discriminated against in th, 
matter of development or alnal water 
~u l . Howe,er, they pointed out that 
there was a seneral complaint of inadequate 
supply of canal water not only in FaziJka 
area but throughout the State. This was 
due to the shortale of water In Gobind 
Salar. 

(b) In Punjab, Punjabi is the medium 
of instruction at all levels in all Government 
managed schools. 

(d) Does not arise with reprd to (a) 
and (c). As for (b), the matter has been 
taken up with the Government of I unjab. 

ActIVIties 01 Foreip Phllantbroplc 
OrpnlaalioDi In India 

.447. SHRI JYOTIRMOY BASU 
Will the Minister of HOME AFFAIRS be 
pleased to state : 

(a) tbe names of forei n controlled or 
mainly foreign financed Philanthropbic 
orpnisations of each country which are now 
carrying on their activities in India; 

(b) tbe types of activities carried 00 by 
each Ofpniaat;on ; 

(c) the details reaarding the sources of 
their funds ; 

(d) whether Government are keepinl a 
close watch on the activities of these foreip 
Philanthropic orsanisalions ; and 

(e) if so, whether Goyernment are aware 
that seme of the oraanisatlons workinl in 
India ha ye been sponsored by the Central 
Intelligence Agency of America? 

THE MINISTER OF STATB IN THB 
MINISTRY OF HOME AFFAIRS AND 
MINISTER OF STATE, DEPARTMENTS 
OF ELECTRONICS AND SCIENTIFIC 
AND INDUSTRIAL RESEARCH (SHRI 
K. C. PANT): (a) to (e). Information II 
being collected and will he laid on the Table 
of the House. 
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